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1 SREI Equipment Finance Limited 27-06-2025      18,75,30,27,020.00      9,63,56,39,158.02 
Secured 
Creditor

          9,63,56,39,158 NA NA 100% NA NA NA     9,11,73,87,861.98 100%

Security Held: Mortgage 
declaration creating mortgaged on 

the property being land 
measuring about 7/8 part of 1.088

Acres, Plot No. 1 (residential), 
Kasturba Gandhi Marg, New 

Delhi- 110001, together with all 
structures thereon in favour of 

SIFL.
18,75,30,27,020.00    9,63,56,39,158.02    9,63,56,39,158          100%

Name of Corporate Debtor: Nurit Properties Private Limited
Date of Commencement of CIRP : 12-06-2025

List of Creditors as on : 28.04.2026
List of Financial Creditors
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